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Pvt. Ltd. in tbe letter of Intent, the 
name of M/-s. Porrltts and Spencer 
Ltd .• Bury. Lancashire; England; was 
substituted. Tbe Industrial Licence 
iSsued on April 17. 1968, was in the 
name' ot Mis. Porritts and Spencer 
(Asia;~ C~lcut.ta. 

"Buy BaeIl"Claase In Acreement 

467. SHRI VIJAYKUMAR N. 
PATIL: Will the Minister of 
DEFENCE be pleased to state: 

(a) whether Government have de-
cided -to introduce 'buy back' as an 
important inbuilt element of the 
AgreeIr..t!nts India would have with 
other countries for collaboration in 
producing certain items of defence 
production; and 

(b) if so, furnish detailli of the 
Agreement signed with other coun-
tries so far with 'buy back' provision 
with details such as order of invest-
ment. items proposed to be produced, 
countries involved and 'buy back' 
provision in each case? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(PROF_ 'SHE~ S~NGH): (8) Yes, Sir, 
as a general policy to be followed as 
fax: as practicable. 

(b) The concept of 'buy-back' has 
been provided for in the recent Jaguar 
decision. 

It will not 'be in the public interest 
to disclose the details. 

Cheques Issued By Central Govern-
ment Employees Consumer Coopera-

tive Society 

468. SHRI SHANKERSINHJI VAG-
HELA: Will the Minister of HOME 
AFI'AIRS be pleased to state; 

(a) whether it is a tact that some 
cheques issue,~ by, t~e C~~~ral Gov-
ernment l!:mployees ConsUDlt!l' Coope-
rative Society Ltd. New Delhi, to 
various parties have been dishonoured; 

;. "j," 

(b) if so, the particulars 'ot such 
cheques dishonoured during the y&ar 
1978 upto 31st October, 1978; 

(c) the reasons why the cheques 
were issued when the finances could 
not be arranged; and 

(d) the action taken against such 
officer who put the society to defame 
in this way? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): (a) & (b). Yes, 
Sir. During the year 1978, upto 31st 

October, 1978, six cheques were re-
ceived uncashed from the bank. The 
particulars are given in the attached 
Statement. 

. (c) The Society has to manage about 
30 Branch Stores and steps are Invari-
ably taken to make adequate stocks 
available at the stores for sale to the 
consumers, involving day-to-day trims-
actions for the purchase Of various 
commodities to meet the requirements 
of the consumers. These cheques 
were issued mainly in order to main-
tain business relations. The cheques 
were honoured by the bank shortly 
thereafter with~ut any difficulty, 

(d) Does not arise. 




